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BEFORE THE REG STRAR ASHOK MENON
Petition(s) for Special Leave to Appeal (Civil) No(s).?2945/2010
STATE OF U. P. & ORS. Petitioner(s)
VERSUS
GRAND SLAM FI TNESS(P) LTD. Respondent ( s)
(Wth appl n(s) for exenption fromfiling c/c of the inpugned
Judgnent , exenption fromfiling O T.)

Dat e: 19/04/ 2010 This Petition was called on for hearing today.

For Petitioner(s)

M. @nnam Venkat eswar a Rao, Adv.
M. S. A A Abdi, Adv.
For Respondent (s)
M. Prashant Kunar, Adv.
M. Manu Beri, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

The sol e Respondent has appear ed. Count er
affidavit, if any, shall be filed within four weeks.

List the matter on 06.07.2010.

(Ashok Menon)
Regi strar
PS



